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(Under Regulation 6 of the lnsolvency and Bankruptcy Board of lndia (lnsolvency Resolution Process for corporate

Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS Or U/s One ru nVOnOCnM

OREN HYDROCARBONS PRIVATE LIMITEDName of corporate debtor
Date of incorporation of corporate debtor

Registrar of Companies, Chennai ,TamilnaduAuthority under which corporate debtor is

incorporated / registered

u 73 100TN 1990PTCo 194 19Corporate ldentity No./ Limited Liability

ldentification No.of corporate debtor

28128 Saravana Street, T.Nagar,

Chennai-600017.

Address of the registered office and principal

office (if any) of corporate debtor

24-02-2021Order copy received on 09-03-2021lnsolvency commencement date in respect of

corporate debtor
Estimated date of closure of insolvency

resolution Process
rtl -qr o k, n I B B l/l PA-00 1 I tP'P 01,403 / 2018-2019 I tzt50Name and registration number of the

insolvency professional acting as interim

resolution professional
F{J'"tt Fl""t, Bl"ck-2, Diamond Homes, Kailash Avenue, Old

lathu r, Chennai -500063. Email: fcsasoka n@gmail'com
Address and e-mail of the interim resolution

sional, as registered with the Boar4

F-1, First Floor, Block-2, Diamond Homes, Kailash Avenue, Old

hur, Chennai -500063.Emai|Perungalathur, Chennai -bUUUbJ.!mall:

address and e-mail to be used for

correspondence with the interim resolution

23-03-2021Last date for submission of claims
Name the class(es) -Not applicableClarses of creditors, if any, under clause (b)

of sub-section (6A) of section 21, ascertained

the interim resolution professional
Not applicable.Names of lnsolvency Professionals identified

to act as Authorised Representative of

creditors in a class (Three names for each

at Wen link: https://www.ibbi.gov'in/home/downloads(a) Relevant Forms and

(b) Details of authorized representatives

are available at:



E-Mail ID : fcsasokan@smail.com
asokancs@grnail.corn

N. ASOKAN Mobile ! 7299096695, 96772837 4l

PRACTISING COMPANY SECRETARY
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Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process Of Oren Hydrocarbons Private Limited on 24-02-2021 (order received on 09-03-2021)

The creditors of Oren Hydrocarbons Private Limited are hereby called upon to submit their claims with proof on or
before 23-03-2OZt to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the
claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 12-03-2021
Place: Chennai lnsolvency Professional
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